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Parivesh Bhavan, Forest Comptex
Transport Nagar, Jammu, 180 006

Sitk Factory Road

Rajbagh, Srinagar, 190 008WTSA
NEI/V DELHI ;:i'J::,7

The Consultant Judicial,
Hon'ble NationaI Green Tribuna[,
Principal Bench,
New Dethi.

No: JKPCC/NGT/OA 13621 6z- Date:- lL-04-2025

Sub:- Hon'ble National Green Tribuna[, order dated 17.12.2024 passed in
O.A No. 1362 of 2024 titted "Raja Muzaffar Bhat V/s UT of Jammu &
Kashmir & Ors.".

Sir,

ln comptiance to the directions of Hon'bte NationaI Green Tribunat,

order dated 17.12.2024 passed in O.A No. 1362 of 2024 titted "Raja Muzaffar

Bhat V/s UT of Jammu & Kashmir & Ors.", the response of the J&K Pottution

ControI Committee is submitted herewith.

It is therefore, requested that the response may kindty be taken on

record and ptaced before the Hon'bte NGT for consideration.

Yours faithfutty,

Enc[:- As Above

96%C-1^^.'-
(Ghansham Singh)JKAS
Member Secretary lZ.4, Z tr

J&K PCC
Copy to the:-
1) Sh. G. M Kawoosa, Additional Standing Counsel for UT of Jammu and

Kashmir, New Dethi for information and necessary action.
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Before the Hon'ble NationaI Green Tribunal
PrincipaI Bench, New Dethi

OriginatAppl.ication No. 1362 ol 2024

IN THE MATTER OF "Raja Muzaffar Bhat V/s UT of Jammu &
Kashmir & Ors."

That the Hon'bte NationaLGreen Tribunatvide Notice dated 17-12-2024 in OA

No. 1362 ot 2024 directed as fo[[ows:-

1. ln this original application, the appticant has raised the grievance against the
illegat operation of about 10-12 stone crushers in district Doda, Jammu & Kashmir.
It is alleged that these stone crushers are located near the banks of Chenab
around Doda town within a radius of 5 to 6 km. The applicant has further aLteged

that iltegal stone material is excavated from surrounding mountains in the district
of Doda on Doda-Kishtwar Road and Doda-Jammu Road, and this excavated
material is used by illegal stone crushers. lt is further aLteged that these ittegat
stone crushers are dumping muck into River Chenab and causing environmental
hazards. /t ls also the auegation of the applicant that these stone crushers are
causing air potlution and that the entire Doda area is sinking due to varied factors.
The plea of the applicant ls that these stone crushers do not have CTE/CTO and
requ isite e nvi ron me nta I cleara nce.

2. Respondent No. 5 - Member Secretary, l&K pCC is directed to file a
comprehensive report disclosing the details of atL the legat and iltegat stone
crushers operating in district Doda, )ammu & Kashmir. He witt supply an advance
copy of the report to the counsel for the applicant, who, on receipt of the same,
witltake appropdate steps to implead the concerned violating stone crushers and
seNe them. Respondent No. 5 wiL also submlt a report dlsclosing the extent of
itlegal mining and dumping of muck in the Chenab River, which is being done in the
district concerned.

Page 1 of 3 e6\n"^'

Report on behatf of Jammu and Kashmir Pottution Contro[ Committee
pursuant to Hon'ble Nationa[ Green Tribunat, order dated 17.12.2024
passed in O.A No. 1362 ol 2024 titled "Raja Muzaffar Bhat V/s UT of
Jammu&Kashmir&Ors.".

Background:
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Status Report-!

ln comptiance of the directions of the Hon'bte National Green Tribunat,

Principal. Bench New Dethi, dated 17-12-2024 in OA No. 1352 of 2024,the

report of the J&K PotLution ControI Committee is submitted as under:

1 That a joint committee comprising of 03 officers of the J&K PCC was

constituted to visit the area and monitor the current operationaI status

of stone crusher units in Doda District vide No. JKPCC/SC/OA

1362/202411652-55; Dated- 03.01.2025, (Copy enctosed as

Annexure 1) with fottowingterms of reference as betow:

a) Location of Stone Crushers viz-a-viz siting criteria.

b) status of consent granted by J&KPCC.

c) To ascertain the source and quantity of raw material used by

these units in each case in last one year.

d) To monitor the disposat of much/waste materiat in River Chenab

by these units.

2 The joint committee constituted by the J&K Po[.ution Control

Committee visited the sites of some stone crushers Located within the

radius of 5-6 Kms from the Doda town on 12-03-2025. As per the report

of the Joint committee, there are total.24 stone crushers units in entire

District Doda. The Joint-Committee constituted by the J&K pCC

submitted an interim report atong with photographs on 22-03-2025.

(Copy of the report is enctosed at Annexure -2).

As per the report of the Joint Committee, there are 5 stone crushers

tocated within 5-6 kms radius from Doda town.

As per the report of the committee,

qOqn^'{'-
Page 2 of 3
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i)

ii)

The detaits of the materiaI used by the unit hoLders has not been

provided by the unit hoLders to the joint committee and is

required to be obtained from the Directorate of Geology and

Mining Department.

Regarding the disposat of Muck: The committee reported that it

has noticed that no muck found disposed bythe stone crushers

units.

However, the Committee has been asked to visit the entire area of

District and submit a comprehensive report with compete detaits after

physicalty inspection of the stone crushers in Doda d istrict vide tetter No.

JKPCC/Sc/OA1 36212024/2320-22 dated 26-03-2025 (Copy enctosed as

Annexure-3)

Since, the entire District Doda is a geographicatty targe, mountainous

and hitty District of UT of Jammu and Kashmir and some part of it
remained under the sLow during the winters and therefore, Committee

requires more time to visit att the areas and furnish reports after site

inspections of al.L the units.

It is therefore, requested that 04 weeks more time may kindty be

granted to the J&K PCC for submission of the.comptete report in terms of

the Hon'bte NGT order.

Prayerl

ln the premises, it is therefore respectfutty prayed that the report may

kindty be taken on record before the Hon,bLe NationaL Green Tribunal. for

consideration.

ror.,""#",$&i,hia
Member Secreta ,y t6,*, t,

Page 3 of3

J&K PCC
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4"npBtttt-- 1-
Jammu and Kashmir

Pollution Control
Committee

chairman8Tjkspcb@gmait.com
membersecretaryjkspcb@g mail.com

0191 - 2472881,2476925

ITUWTSA
NEW OELHI 2024

Parivesh Bhavan, Forest Comptex
Transport Nagar, Jammu, 1g0006

Sitk Factory Road
Rajbagh, Srinagar, 190 0Og

a

Subject:- Monitoring of Stone crushers operating near banks of River chenab.Ref:- Hon,ble NGT order dated 17_12-2024

ORDER

whereas the Hon'bte NGT vide its order dated 17-12-2024 in oA No. 1362 titl.ed
"Raja Muzaffar Bhat v/s Union Territory of Jammu & Kashmir & ors.,, has directed as under: -

RespondentNo. 5 - Member secretary, J&K PCc is directed to fite a comprehensive
report disclosing the detaits of att the tegat and ittegat stone crushers operating in District
Doda' Jammu & Kashmir. He witl supply an advance copy of the report to thecounsel for the
applicant, who, on receipt of the same, witl take appropriate steps to imptead the concerned
violating stone crushers and serue them. Respondent No. 5 witt also submit a report
disclosing the extent of iltegat mining and dumping of muck in the chenab River, which is
being done in the district concerned.

Therefore, a committee of fottowingofficers of J&K pcc is herebyconstituted tovisit
the area and monitor the current status of stone crusher units operationat in Doda District
and furnish a comprehensive report on the fottowing terms and references.

1' Sh' Anit sharma, Asstt.Env.Engineer/DivisionaL officer, J&Kpcc samba(North)2. sh. s.K.Tripathi, Jr.Env.Engineer/Divisionat officer, J&K pcc Kathua.3' Sh'chander singh Kowvat, Jr. Env.Engineer/Divisionatofficer J&K pcc Ramban.

Terms of Reference:-

Location of Stone Crushers viz_a_vizsiting criteria.
Status of consent granted by J&K pCC.
To ascertain the source and quantity of raw materiaI used by these units in each casein last one year.

1

2

3

J&K PCC

4' To monitor the disposat of muck/waste materiat in River chenab by these units
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ThecommitteeafterSpotvisitShattfurnishacomprehensivereportWithinaperiodof
20 days.

Enct:- Hon'bte NGT order dated 17'12-2024.

(Gh,,,Rf-K?fiiiAs
glrlember Secretary 3,1 .l.t

No. J KPCC/SC/O A 1 362/ 2024 lt6s7-55
Dared ' b-1 .-2025

Copy for information & necessary action to the:-

Regionat Director, J&K PCC .,ammu'

Sh.Anit Sharma,Asstt. Env. Engineer/Divisio nat Officer, J&KPCC Samba(North)

Sh. S.K.Tripathi, Jr. Env. Engin eer/D ivisio nat Officer, J&K PCC Kathua

Sh.Chander Singh Kotwat, Jr. Env.Engineer/DO J&K PCC Ramban.

*)av

1.

2

.)

4
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PCC

Government of lommu and Koshmir

Office ol the Divisionql Officer,

Pollution Control Committee Sambo North

9 c(k) L {^,)

4rrrq- L

V,a-

The Member SecretarY,

J&K Pollution Control Committee,

Jammu

No. PCC/DOSN/2O25I lCl'7o Dated t2&tOltZOZS

Subject: Monitoring of stone crushers operating near bank of river chenab

Doda

Reference:- JKPCc/sc 1oA113621202411652-55 dated 03/01 12025

Sir,

with regard to the subject cited above, the committee members have visited

the said stone crushers located in district Doda on r2r03r2025 and detailed report is hereby

enclosed for further necessary action please'

Encl:0$ leaves
Y faithful

OtFrcer)

PCC Samba North

Copy to :-

1) Regional Director, J&K Pollution Clontrol Committee for kind information'

?u*z HouWF^"
l-14

he-tT+
A vnh*?Ec

WAr*, fa
"lYu*

U

C

b {L

-.-
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1

Report of the committee constituted for the monitoring of Stone Crushers operating

near bank of river chenab Doda in reference to Hon'ble NGT order doted I7. 12.2024

ir oA No 1362, titled Raja Muzaffur Bhat vs union Territory of Jammu and Kashmir

& Ors;

Background and Orders of Hon'ble Nationol Green Tribunol

Whereas as per the Hon'ble National Green Tribunal order dated 77.72.2024

in OA No 1362, titled Raja Muzaffar Bhat Vs Union Territory of Jammu and

Kashmir & Ors. The Grievances raised in the Original Application that 10-12

stone crushers illegally operating in the District Doda Jammu & Kashmir and all

these stone crushers are located near the bank of Chenab River around 5-6 Km

radius from the town. lt has also been alleged in the O.A that illegal stone

material is excavated bythese stone crushers from the surrounding mountains

in the District Doda on Doda-Kishtwar Road and Jammu-Doda Road. Further

alleged that these stone crushers are dumping the muck / waste material in

the river chenab causing environment Hazard. lt is also the allegations of the

applicant that these stone crushers are causing Air Pollution and that the entire

Doda area is sinking due to varied factors.

Directions of Hon'ble NGT in the matter

Respondent-5 Member secretary J&K PCC is directed to file a comprehensive

report disclosing the details of all the legauillegal stone cntsher operating in
v

the Distriit Doda Jammu & Kashmir He will supply an advance copy of the

report to the counsel for the applicant, who, on the receipt of same will take

appropriate steps to implead concerned violating stone crushers and serve

them. Respond no. 5 will also submit a report disclosing the extend of illegal

mining and dumping of muck in Chenab River which is being done in the

district.

2

"w
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3 Compliance of Hon'ble NGT order;

3.7 Constitution of Committee; A committee of the following officers

was constituted in compliance to the Hon'ble NGT order dated

17.12.2024 vide J&K PCC order no JKPCC/SC/OA1362/2024/L652-

55, dated 03.01.2025.

1 Sh. Anil Sharma Assistant Env. Engineer/Divisional Officel J&K

PCC Samba (North)

2 Sh. S.K Tripathi, Jr. Env. Engineer/Divisional Officer J&K PCC Kathua.

2 Sh. Chander Singh Kotwal, Jr. Env. Engineer/Divisional Officer J&K

PCC Ramban

3.2 Terms of References are as under:

1 Location of the stone crusher viz-a-viz siting criteria.

2 Status of consent granted by J&K PCC.

3 To ascertain the source and quantity of raw material used by these

units in each case in last one Year.

4 To monitor the disposal of muck/waste material in the river Chenab

by these units.

lnspection Report:

The committee visited the area on 12.03.2025 and conducted the inspection

of stone crushers located on 5-6 Km radius from Doda Town on the bank of

river Chenab and the details of each stone crusher as per TOR is as under:

4.7 Details of Siting Criteria and Consent status; -

4

Siting Criteria w.r.t critical parameters

as per Schedule-l l/site inspection
HCF

Status of Air
pollution
control devices

Consent
Status

Nearest
Residential

area

Educational
I nstitute

Name of the
Stone Crusher
with Geo-
coordinates

Year of
establish
ment

S. No

Partially
provided/
installed, no

settling tank
provided for
waste water.

340 meter
behind the
hill not
visible from
unit site

340-meter
PHC Ghat

201.5 Nov.

2024

More than
20 houses

exist within
500-meter
radius

1 M/S Riaz

Stone Crusher,

Ghat Doda.

Geo-
coordinates
are33.1,4374
75.57282
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2 M/S Chenab

Stone Crusher,

Ghat Doda.

Geo-

coordinates
are 33.14348
75.57323

20L7 March

2024

40-50
houses
with in

radius of
500 meter

380 meter
behind the
hillnot
visible from
unit site

380-meter
PHC GhAt

Not functional

3 M/S Bhat sons

Stone Crusher,

Ghat Doda.

Geo-
coordinates
are 33.13893
75.58678

2072 July

2024

8-9 houses

within 500
meters
radius

Newly
constructed
GMC Doda

at 450
meter
approximate
ly at an

elevation of
400 meter

1.7 Km

Urban
Health
Training
Centre
Ghat (not
visible)

Partially
provided/
installed, no

settling tank
provided for
waste water.

4 M/S Shiva

Stone Crusher,

Ghatt Doda.

Geo-

coordinates
are 33.13939
75.59119

20L2 July

2025
5-8 houses

within
radius of
500 meter

Newly
constructed
GMC Doda

at 550
meter
approximate
ly at an

elevation of
400 meter

1.7 Km

UHTC

Ghat (not
visible)

Partially
provided/
installed, no

settling tank
provided for
waste water.

5 M/S lndrabi
Stone CrusheI
Ghat Doda.

Geo

Coordinates
are 33.13917
7s.58787

2018 July

2024
5-8 houses

within
radius of
500 meter

Newly
constructed
GMC Doda

at 400
approximate
ly at an

elevation of
400 meter

1.7 Km

UHTC

Ghat (not
visible)

Partially
provided/
installed, no

settling tank
provided for
waste water.

4.2 Details of the raw materials has not been provided by the above-mentioned units inspite

of instructions given during the visit of committee.

4,g Regarding the disposal of muck, committee has noticed that no muck found disposed by

the above-mentioned stone crusher units'

Hence submitted please

Committee Members:

.(

Chander Singh Kotwal

DO J&K PCC Ramban

rKu mar Tripathi mar Sharma

DO J& PCC Samba NorthJ&K PCC Udhampur
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J&k Pollution Control Committe
Rayaz Stone Crusher Doda
Date & time: i 2.03.2025 1 1 :54
33. 1 4384' N 7 s.st 277 " E (!7 m)
Altitude:864m
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J&k Polh{iot-Control Cor6mit6
Chehab Stole Cr:usher Doda
Dare & rime: 1 2.03.2025 12:10
33. 1 4362"N 1 5.57 21 9"E (!4m)
Altitude: 933m
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J&k Pollution Cqntrol Committe
Chenab Stone Crusher Doda
Date &tme: 1 2.03.202512:10
33 14362-uE qZ278"E (t4m)
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J&k Pollution Control Committe
Bhatsons Stone Crusher
Date & time: I2.03.202512'.35
33.1 3893'N 75.58678"E (r9m)
Altitude:820m
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J&k Pollution Control Committe
Shiva Stone Crusher Doda Ghatt
Date & time: '12.03.202512:45

33.1 3948'N 75.591 24"E (tBm)
Altitude: 821m

-ie
W
258'

s

rl.-tlst'
.;-.Jal

I

.-Jd

-!

I
J

t

I.-v
a
i ,T

Ir- q! ^.sl
H

), I

\

(
/

J&k Pollution Control Committe
Shiva Stone Crusher Doda G\att
Date & time: 1 2.03.2025 12:45
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J&k Pollution Control Committe
Andravi Stone Crusher Ghat Doda
Date & time. 12.03.202512.58
33.1391 5'N 75.58798'E (t20m)
Altitude:826m
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Iammu and Kashmir
PoYution Control Committee

chairmanSTjkspcb@gmail.com
membersecretaryjkspcb@gmail.com

0191 -2472881,2476925

ITU'WTsA

ohte\"- 3

Parivesh Bhavan, Forest
Complex

Transport Nagar, Jammu, 180
006

Silk Factory Road
Rajbagh, Srinagar, 190 008

NEW DELHI 2024

1. Divisional Officer,
J&KPCC Samba (North).

2. Divisional Officer,
J&KPCC Kathua.

3. Divisional Officer,
J&KPCC Ramban.

No.: IKPCC/Sc./oA-L362/2024/23L0'ZL Date: 2io3-2o25

Sub: Monitoring of Stone crushers operating near bank of river Chenab

Doda.
Ref: IKPCC/SC/OA-I362 /2024/2224-26; dated 1'1.0i.202 5.

Sir,

With reference to this office No. /(PCC/SC/OA-1362/2024/2224-26; dated

1L.03.2025 you were directed to visit the area and submit a comprehensive

report after monitoring of the stone crushers in Doda district whereas the

report submitted by you vide No. PCC/DOSN/2025/169-70; dated 22.03.2025

has information w.r.t only 05 No. of stone crushers.

As such, you are advised again to complete the monitoring exercise for all

the legal/ illegal stone crushers operating in District Doda and submit

comprehensive report thereof by or before 08.04.2025 positively as the case

is listed for hearing on 14.03.2025.

Yours faithfullY,

06 q.0rL<.-.c-
Ghansfam Sidgh IKAS
Mernber Secretary 2.6, l.l5v

J&K PCC
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